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period. The work was stopped by agencies of State Government of Tamil Nadu. The
present progress of work is 14.79%.

(b) and (c) No, Sir.

(d) The work could not be completed due to stoppage of work by State agencices,
delay in land acquisition, issues of Rehabilitation and Resettlement (R&R) of Project
Affected Families (PAFs) and non-signing of State Support Agreement by the State
Government of Tamil Nadu.

Rural electrification

+*374. SHRI RAMDAS ATHAWALE: Will the Minister of POWER be pleased
to state:

(a) the number of villages in the country, especially in backward regions, which
have been clectrified and those which are yet to be electrified, as on date;

(b) whether Government has initiated or proposes to initiate a special programme,
especially for getting all backward villages electrified;

(c) if so, the details thereof; and
(d) by when all the villages in the country are likely to be electrified?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) As per Census 2011, the total number of inhabited villages (including
backward villages) in the country are 596011. As on 31.05.2014, 573945 villages are
electrified including 108373 villages electrified under 10th and 11th Five Year Plan
Projects of Rajiv Gandhi Grameen Vidyutikaran Yojana (RGGVY). Further, electrification
works in 3627 un-electrified villages sanctioned under 10th and 11th Plan are under
implementation.

(b) and (¢) The Government of India has approved continuation of RGGVY
for 12th Five Year Plan with the objective to cover all the remaining un-clectrified
census villages and the habitations having population above 100. Under this scheme,
273 projects as proposed by the respective State Governments, have been sanctioned,
covering electrification of 12,468 un-clectrified villages, intensive electrification of 2.31
lakh villages and release of free electricity connections to 1.33 crore BPL households,
including in the backward regions. Presently, these 12th Plan projects are at various
stages of award.

(d) The stipulated period of completion of these 12th Plan projects is 24 months
from the date of award of the contract by the respective implementing agencies.

tOriginal notice of the question was received in Hindi.



